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ity Minister of Irrisation
(Bhri Hafbi): (a) No.

(b) ^ e s  not arise.
rioN T ests for Radio A rtistes

5. Shri Tushar Chatierjea: Will
the Minister of Informatioii and 
Broadcasting: be pleased to state;

(a) whether Government are aware
of the acute discontent that prevails
among the radio artistes regarding the
method adopted in conducting audi­
tion tests of the artistes;

(b) if so, what is the actual com­
plaint of the artistes and the Bhartiya
Sangeet Kalakar Mandal; and

(c) what steps do Government pro­
pose to take in order to remove the 
grievances of the artistes and build
health}-̂  relations between the artistes
and A.I.R.?

The IVIinister of InformatkMi and
Broadcasting (Dr. Keskar): (a) No
Sir. There is no discontent prevailing
amongst artistes. A section of classical
music artistes in Bombay did not want
to submit tc auditions that are meant
for classifying end raising the musi­
cal standard of All India Radio.

(b) It is difficult tj say with pre­
cision what the Kalakar Mandal’s actu­
al complaint is. As far as could be
seen they have made various com­
plaints from time to time and from
the begining their alleged grievances
h&ve been changing ground continuous­
ly. In a nutshell the latest complaint
appears to be that there should be no
auditions or men of their choice should
be included in the Aud.ilion Board.

(c) All genuine grievances of artis­
tes are always taken into considera­
tion and the relations between the All
India Radio and artistes are friendly
and good all over the country.

It might be added that after the
agitation by a group of casual artistes
In Etombay. other artistes in 

Bombay, leading artistes in Cal­
cutta and other stations, have
held meetings to condemn the
agitation and have supported the
efforts of the All India Radio for the

improvement of music and^hlS audi­
tion of artistes.

Pakistan T rade D elegation

*26. Shri Amjad AU: Will the Minis­
ter of Commerce and Industry be
pleased to state:

(a) whether a Pakistan trade dele­
gation is shortly expected at New 
Delhi in terms of the Indo-Pakiitan
trade pact signed in March, 1953;

(b) whether the delegation is likely
to discuss the possibihties of widen­
ing the scope and expanding the 
volume of trade between the two
countries; and

(c) whether the delegation will also 
discuss the implementation 'of certain 
principles approved by the two Gov­
ernments for regulating the trade be­
tween the inhabitants of the adjoining
areas of East Pakistan on the one hand 
and West Bengal. Assam and Tripura
on the other?

The Minister of Commerce (Sliri
KariQaricar): (a) to (c). At the Indo-
Pakistan trade talks in March last,
it was agreed that at a later date,
there should be further discussions
.between the two Governments with a 
view to widening the scope and ex--,
panding the volume of trade between
the two countries. The date, venue or
the agenda of the meeting has not yet
been fixed. Meanwhile, the Agreement
which was operative up to 30th June
1953 has been extended up to the 30th 
September 1953.

A. I. R. A rtistes trained in B. B. C. and
European Stations

•27. Shri Eswara Reddy; (a) Will
the Minister of Information and 
Broadcasting be pleased to state whe­
ther Jt is a fact that every year the 
Imperial Trust of Great Britain selects
an A.I.R. Artiste for training in the
B.B.C. and in the European stations at 
their own expense?

(b) If so, who have been their can­
didates from A.LR. in 1951, 1952 and 
the current year?

(c) Who wa« recommended for
selection in th« current year by A.LR.7




